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Original Applicatien Ne.319 ef 2002.

J.C. Bhardwaj

aged abeut 58 years

sen of Sri Harbanslal,

Posted as Senier Section Superviser,
X T.R. Computer, in the effice of

General Manager, Telecem District

Mizaffarnagar.

LR !AP,licantl

(By Advecate : Sri S.K. Mishra/ /
Sri Sudhir Agrawal)

Versus.

1. Unien ef India
| threugh the Secretary
Ministry ef Telzcem,
New Dﬁl le

2e Bharat Sanchar Nigam Limited,
Sanc har Bhawan New De lhi
4 threugh its Chairman,

3e The General iknager

Bharat Sanchar Nigam Ltd.
Telecem Distt, Mizaffarnagar.

4. Asstt. General Manager (Admn)

e ¢ in the office ef General Manager Telacom:
District Bharat Sanchar Nigam Limited,
Maz aff arnagar.
Se The Acceunts Officer,
T.R.A. Unit, in the effice eof
Gemeral Msnager, Telecem District
Muzaffarnagar.

ssevres@spondents.

(By Advecata : Sri R.C. Jeshi)

O RADUESR
Heerd Sri S.K. Mishra learned ceunsel fer the
applicant and Sri V.V. Mishra helding brief ef Sri R.C.

Jeshi learmed ceunsel fer the respondents.
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2. The applicant is ¢loss 111 enpleyee under Bharat
Sanchar Nigam Ltd. It hag net yet boen breught within
a purview of Central Adminiatrative Tribunael in that ne
netification under sectien 14 (2) ef Administrative
Iribunal Act 1985. Accerdingly, the O.A, 1s dismissed as
net maintainable. This erder will net prejudice the right
ef the applicant te appreach apprepriate ferum fer

redressal ef his grievances.

Vice-Chai¥man.

Manish/-




